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FORM B
PUBLIC ANNOUNCEMENT

[Regulation 12 of the Insolvency and Bankruptcy
Board of India (Liquidation Process) Regulations, 2016]

OR H f EN 0 D STA ODLDER 0
NDARAN MAHADEQO A OWORLD PR a |/ )
PARTICULARS DETAILS

-|NAME OF CORPORATE DEBTOR | SUNDARAM MAHADEO AUTOWORLD PRIVATE LIMITED

2.| Date of Incorporation of Corporate Debtor | 29/05/2015

3.| Authority under which Corporate Debtor | Registrar of Companies, Shillong
is Incorporated/Registered

4.| Corporate Identity No. / Limited Liability | U50300AS2015PTC012130
Identification No. of Corporate Debtor

5.| Address of the registered office & principal | NH-52, Near ITBP Headquarters, Sonitpur,

office (if any) of Corporate Debtor Bihaguri-784153, Assam
6.| Date of closure of Insolvency 22/04/2024
Resolution Process
7.| Liquidation commencement date 25/04/2024 (Order of 22/04/2024 certified copy
of Corporate Debtor received on 25/04/2024)
8. | Name & Registration Number of Insolvency | Name: Ashok Kumar Agarwala
Professional acting as Liquidator Regn. No: [BBI/IPA-001/IP-P01763/2019-2020/12755
9. | Address and Email of the liquidator Saraswati Palace, House No. 4/5, Dr. B. C. Das Lane,
as registered with the Board F. A. Road, Kumar Para, Guwahati-781001
Email: iip.jyotiashok@gmail.com
10.{ Address and e-mail to be used for Saraswati Palace, House No. 4/5, Dr. B. C. Das Lane,
correspondence with the liquidator F.A. Road, Kumar Para, Guwahati-781001

Email: smautoworld7@gmail.com

1. Last date for submission of Claims 24/05/2024

Notice is hereby given that the National Company Law Tribunal Guwahati Bench has ordered the
commencement of liquidation of the Sundaram Mahadeo Autoworld Private Limited on 22nd April,
2024 under section 33 of the Code.

The stakeholders of Sundaram Mahadeo Autoworld Private Limited are hereby called upon to
submit their claims with proof on or before 24/05/2024, to the liquidator at the address mentioned
againstitem No.10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors
may submitthe claims with the proofin person, by post or by electronic means.

Submission of false or misleading proof of claims shall attract penalties. Sdl-
Ashok Kumar Agarwala
Date : 26.04.2024 Liquidator, Sundaram Mahadeo Autoworld Private Limited

Place : Guwahati Regn. No.:IBBI/IPA-001/IP-P01763/2019-2020/12755
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